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PUBLIC NOTICE

Subject: Stakeholder feedback/suggestions on the Development of the E-Filing Module for
filing Documents in support of Well-known Trademarks.

In pursuance of the ongoing digital transformation initiatives at the Office of the Controller
General of Patents, Designs & Trade Marks (CGPDTM) and to streamline the procedure for
applications under Rule 124 of the Trade Marks Rules, 2017, it is hereby notified that a
dedicated e-filing module for "Well-Known Trademarks" is currently under development.

1. In the interest of administrative transparency and to ensure the efficacy of the proposed
digital interface, the "First Look" of the e-filing portal, accompanied by a demonstrative
video and technical documentation, is hereby placed in the public domain for review by
stakeholders.

2. All concerned stakeholders, including IP practitioners, industry bodies, and the general
public, are invited to examine the proposed interface and submit their formal comments,
suggestions, or technical feedback regarding the user experience and functional requirements
of the module.

3. Such submissions must be forwarded electronically to support.ipo@gov.in no later than
21/05/2026. The subject line of the communication shall be marked as: "Comments on Well-
Known Mark E-Filing Module."

4. This consultative process is intended solely for the refinement of the portal's technical
framework and does not constitute a final notification of the module’s commencement.
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